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~~QURTEENTH KERALA LEGISLATIVE ASSEMBLY
: Eleventh Session '
BULLETIN=—PART I
(Brief Record of Proceedings )
Monday, June 4, 2018
No.126
The Assemﬁly met at 8.30 a.m. with M. Speaker in the Chair.

The National Anthem was sung before the commencement of the
proceedings. ' '

Questions:

Four questions in the list of questions posted for the day were answered
orally. ' ' '

Obituary Reference:

The Speaker made reference on the demise of Dr. A. V. Issac, former
Member. As a mark of respect to the deceased, the Members stood in silence for a
while. ' '

" Affirmation by the Member:

Shri Saji Cherian, elected in the byé—election from Chengannur Constituency,
made affirmation as Member of the Legislative Assembly and signed in the form of
affirmation and Roll of Members.

Panel of Chairmen:

The following Members were nominated to the Panel of Chairmen for the
Eleventh session: '

Smt. E. S. Bijimol
Shri B. D. Devassy
Shri K. N. A. Khader.
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Adjournment Motion:

After hearing the Chief Minister, the Speaker withheld consent to the moving
of an adjournment motion given notice of by Shri Thiruvanchoor Radhakrishnan
and two- other Members regarding the serious situation reported to have arisen
consequent on the murder of Kevin, a young man belonging to Kottayam, which
was alleging committed with the knowledge and backing of police.

In protest against the attitude of the Government in the matter the Members
belonging to Kerala Congress (M) staged a walk out.

(The Members belonging to Indian National Congress, Kerala Congress
{Jacob) and Indian Unjon Muslim League moved into the well of the House raising .
slogans and tried to disrupt the proceedings of the House. Amidst the
pandemonium the Speaker proceeded to the next business of the House).

Calling Attention;

Shri A. N. Shamseer called the attention of the Minister for Water
Resources to the necessity to take short term and long term defensive steps:
against sea erosion in the State. The Minister made a staiement thereto,

Muatters under Rule 304:

The matters raised under Rule 304 are listed b_elow:
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The Ministers made statements on respective subjects.

Papers laid on the Table

The foll_owing Ordinances were laid on the Table:

ey
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The Kerala High Court (Amendment) Ordinance, 2018 (22 of 2018).

The Kerala Conservation of Paddy Land and Wetland (Amendment)
Ordinance (30 of 2018).

The Kerala Irrigation and Water Conservation (Amendment)

Ordinance, 2018 (21 of 2018).

The Kerala Co-opeartivé Hospital Complex and the Academy -of
Medical Sciences (Taking over the Management and Administration)
Ordinance, 2018 (33 of 2018).

The Abkari (Amendment) - Ordinance, 2018 (20 of 2018),

TheTravancore-Cochin Hindu Religious Institutions {Amendment)
Ordinance, 2018 (28 of 2018).
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(7) The Calicut University (Alternate Arrangement Temporarily Of The
Senate and Syndicate) Ordinance, 2018 (23 of 2018).

(8) The Sree Sankaracharya University of Sanskrit (Amendrnent)
Ordinance, 2018 (24 of 2018).

{9) The A. P. J. Abdul Kalam ’I‘echnologlcal University (Amendment)
Ordinance, 2018 (25 of 2018).

(10) The Kerala State Higher Education Council (Amendment) Ordmance,
2018 (26 of 2018).

(11) The Kerala University (Amendment) Ordinance, 2018(27 of 2018).

(12) The Kerala University(Alternate Arrangement Temporarily Of The
Senate and Syndicate) Ordinance, 2018 (36 of 2018).

(13) The Calicut University(Alternate Arrangement Temporarily Of The
Senate and Syndicate) (Amendment) Ordinance, 2018 (37 of 2018).

{14) The Kerala Public Service Commission (Additional Functions as
Respects The Services Under the Wakf Board)} Ordinance, 2018

(29 of 2018).

(15) The Kerala Municipality (Amendment) ~ Ordinance, 2018
{310f 2018). '

{16) The Kerala Panchayat Raj (Amendment) Ordinance, 2018 (32 of
2018).

(17) The Kerala Municipality (Second Amendment) Ordinance,
2018 (34 of 2018). :

(18) The Kerala Panchayat Raj (Second Amendment) Ordinance, 2018
(35 of 2018).

Legislative Business:

DR. K. T. Jaleel, Minister for Local Self Government, Welfare of Minorities,
Wakf and Hajj Pilgrimage introduced the Kerala Municipality {Amendment) Bill,
2018, the Kerala Panchayat Raj (Amendment) Bill, 2018 and the Kerala
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"Municipality (Second Amendment) Bill, 2018 and laid on the Table the statements
under Rule 75 (1). The Minister also moved that the Bills be referred to Subject
Commitiee IX for its consideration. Ordinance disapproval motion and -
amendments were not moved. There was_no discussion. Then the bills were
referred to Subject Committee IX-Local Administration, Rural Development and
Housing, '

The House adjourfled at' 11.18 a.m. to meet again at 8.30 a.m. on Tuesday,
June 5, 2018. : '

V. K. Babu Prakash,
Secrefary_.





